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Before the National Green Tribunal 

Eastern Zone Bench 

Kolkata. 

In the matter of 

O.A. No.: 15/2022/EZ

In the matter of 

Ankur Sharma 
..Petitioner

Vs. 

The State of West Bengal & Ors 

...Respondents

Affidavit on behalf of the Respondent No. 10 in O.A. No.: 

15/2022/EZ

I, Smt. Debaroti Ghosh w/o Debasis Nandi, Additional

District Magistrate & District Land & Land Reforms 

AR 
fficer, Howrah at P.O. & P.S. Howrah, District Howrah 

2 

SIAH NARAYAN PANDEY 

REGA. NO. 13824/2018

CoyT 

OLXATA 

ZPin-711101, do hereby solemnly affirm and say as under: 

OF 

1. That I have been communicated with a copy of the order 

in O.A. No. 15/2022/EZ from the Learned Counsel for the 

State associated with the instant case. 
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2. That in the said order, Hon'ble Tribunal in context of the 

contention of the said Original Application called for filing 

affidavit by all the Respondents by the next date of listing 

of the said matter. 

3. That I am, at present, posted as the Additional District 

Magistrate and District Land & Land Reforms Officer, 

Howrah and I am respondent number 10, have made 

myself well acquainted with the facts and circumstances

of the instant case by carefully perusing the Original 

Application (hereinafter referred to as the said application) 

and am filing this instant Affidavit as regards the said 

application. 

4. That I deal with, controvert and refute only those 

allegations contained in the said application and refer 

such facts and to traverse only those statements which 

are materially relevant for the purpose of adjudication of 

the Save and except for what are specifically case. 

admitted by me, all other contentions and averments of 

the said application are denied and disputed in.seriatim. 

A 
SHYAM HARATAN PANDEY 

REGN. NO. 1382408 
KOLKATA 

OVT. 
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5. That on perusal of the aforesaid original application, it is 

learnt that the applicant filed the said application on the 

ground of alleged filling up of a water body in 17, P.M. 

Bustee 4th Bye Lane, Ward no. 31, P.S. Shibpur, Howrah, 

Pin 711102 and 160, G.T. Road (South), Ward no. 36, P.S. 

Shibpur, Howrah, Pin 711102. 

6. That upon receiving the order of the Honble National 

Green Tribunal, another spot enquiry was held on 

11.04.2022. From such report it is found that 

i. That a spot enquiry was also earlier held on 

17.01.2022 on the suit land upon receiving the 

complaint of the applicant. From such enquiry it is 

revealed 

a. That the two holding numbers are butted and 

bounded with one common brick wall and one 

common entrance with an iron gate addressed

as 160 G.T. Road (South), Shibpur. It is known 

from the local people verbally that those two 

holding numbers are 160 G.T. Road (S) and 17 

P.M. Bustee 4th Bye Lane. A 
SHYAW NARAYAN ANOEY 

REGN NO. 13424R08 

KOLKATA 

F 
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b. The plots against those holding numbers are 

identified by Amin attached to the office of the 

Town Survey Unit. It is found from such report 

that the classification of the plot no. 333(LR) 

corresponding to plot no. 314 (RS) of Shibpur 

sheet no. 66 for holding no. 160 G.T. Road (S) 

is Khelarmath'. No water body or pond is found 

over the plot at the time of enquiry. It is a 

revealed that it is lowland. That vide memo no. 

114/CONV/TSU/21/445/LR dt. 17.02.2022, 

the area of 61.15 decimal of plot 333 (LR) is 

allowed as Commercial Bastu'. 

c. That the classification of the adjacent plot no. 

237 (LR) corresponding to plot no. 223 (RS) of 

Shibpur sheet no. 66 for holding no. 17 P.M. 

Bustee 4th Bye Lane is Pukur'. There is water 

in the plot and was filled with soil/earth. 

ii. The holding no. 160 G.T. Road appertaining to LR 

plot no. 333 corresponding to RS plot no. 314 of 

mouza Shibpur, Sheet no. 66 has not been illegally 

A 

SRYAN NARAYAN MADEY 

KEG. MO. 1342MRMN 

oyT 

KCLKATA 
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converted from water body to any other use. Thne 

complaint with regard to illegal filling of pond at 160, 

G.T. Road (S), seems to be baseless and fanciful. 

ii. A conversion has been allowed in the holding no. 

160 G.T. Road appertaining to khatian no. 759 with 

an area of 61.15 decimal (in LR plot no. 333 

corresponding to RS plot no. 314 of mouza Shibpur, 

Sheet no. 66) from khelarmath' to commercial

bastu' vide memo no. 114/CONV/TSU/21/445/LR 

dt. 17.02.2022.

iv. The recorded classification of holding no. 17 P.M. 

Basti 4th Bye Lane (LR plot no. 237 corresponding to 

RS plot no. 223 of mouza Shibpur, sheet no. 66), ana 

adjacent holding of above mentioned holding is 

pukur'. The enquiry team has reported that some 

portion of the water body appears to have been filled 

by soil/earth in holding no. 17 P.M. Basti 4th Bye 

Lane. 

The copy of the report is annexed and marked as R-1. 

AR 
SHYAM NARAYAN PAWDEY 

REGH MO.138242014 

KOLKATA 

OF IN 
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7. With regard to the said application, nothing is admitted 

save and except what are matter of records. The 

contention of the applicants is denied and disputed. 

8. The statements made in paragraph 1, 2, 3 and 4 are true 

to the best of my knowledge. Those contained in 

paragraphs 5, 6 and 7 are based on the information 

derived from records of the case which verily believe to be 

true and rest are my humble submissions before this 

Hon'ble Tribunal. 

AR 

SYA NARAYAN PAHDEY 
REGN. NO. 1824/2018 

GoyT 

is, therefore, humbly submitted that this Hon'ble 
KOLAA 

ribunal may graciously be pleased to pass an order or 

orders as deems fit and proper in the interest of justice. 

ebaoki ho 
Deponent 

Advoeat 
the tate oja* 

Solemnly affirmed before me 

On 11day of May, 2022 

Selemnly Atirm& Deeiarec 
Dofere Me en ldenuficalien
f Ld. Advocete 

SHYAM NARAYAN PANDEY 
NOTARY, GOVT. OF NDIA 

REGN. N0. 13024/2018 
1 MAY 2022 

0S2 Oh 
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VERIFICATION:

, the deponent above-named, do hereby verify and declare 

that the statements made in the aforesaid paragraphs are 

true and correct to the best of my knowledge and 

information and I believe that nothing material has been 

concealed there fróm. 

Verified at11 On day of May, 2022 

giytT Aslakbrb 
deleassho 

DEPONENT 

1/-sho2 

AR 

KDLXATA 

z 

SAHYANW KARAYAN PAHDEY 
REON. NO. 13824/2014 
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Government of West Bengal 

Office of the Officer-in-Charge 

Town survey Unit 

3, Kartick Dutta Road, Howrah: 711101 

Memo No: F TSU/2020 Dated: 11/04/2022 

To 

The Additional District Magistrate 

And 

District Land and Land Reforms Officer 

Howrah 

Sub.: Complaint against illegal filling of pond at 160, Grand Trunk Road (S), Howrah. 

Ref.: 1) Memo No NGT/04/2022/1053/LR Dt 07.04.2022,. 

Sir 
With due honour, I would like to inform you that a team comprised of Smt. 

Singhdha Mondal, Revenue Officer and Sri Ashis Chatterjee, Amin, enquired the spot on 

17.01.2022 in connection with above mentioned subject and submitted the enquiry report 

before the Officer-in-Charge, Towrn Survey Unit, Howrah. Another enquiry has been 

conducted By Sri Snehasish Bhadra R.I. on 11.04.20022. 
After verification of enquiry report and the status report the following is 

observed: 

1) a)The Holding no. 160 G.T, Road appertaining to LR plot no. 333 corresponding 

to RS plot no. 314 of Mouza - Shibpur, Sheet No. 66 has not been illegally 

converted from Water Body to any other use. The complaint with regard to 

illegal filling of pond at 160, Grand Trunk Road (S), seems to be baseless and 

fanciful. 

b) A Conversion has been allowed by the District Authority in the above said 

holding number 160 G.T. Road appertaining to kh no. 759 with an area of 61.15 

dec. (in LR plot no. 333 corresponding to RS plot no. 314 of Mouza - Shibpur, 

66) from khelarmath to "commercial bastu' vide memo no Sheet No. 

114/CONV/TSU/21/445/LR, Dtd. 17.02.2022.

2) The Recorded classification of holding no. 17 P.M. Basti 4th Bye Lane (LR 
plot no. 237 corresponding to RS plot no. 223 of Mouza Shibpur, Sheet No. 

66), an adjacent holding of above mentioned holding, is pukur". The enquiry 



-
Tam nes reported that some portion of the above said waterbody appears to 

nCve been filied by soil / earth in holding no. 17 P.M. Basti 4th Bye Lane at the 

Time cf enquiry. 

This is for your kind information and taking needful action. 

Yours faithfully, 

Enclo: Enquiry Report & others 

Officer in-Charge 
Town survey unit Howrah 



To 
The Officer in Charge 

Town Survey Unit 

Howrah 

Sub: Status Report of holding No. 160 G.T. Road (S)& holding No. 17 P.M. Bustee 4" Bye Lane 

In pursuance of her office docket no.5/2/07/04/22,an instruction from the undersigned for field enquiry 

is entrusted upon Mr. Snehasish Bhadra ,RI .The enquiry has been conducted by the said Rl on 

11/04/2022 at the holding No. 160 G.T. Road (S)& holding No. 17 P.M. Bustee 4 Bye Lane of PS- 

Shibpur,Howrah. 

1. The field enquiry report of Mr.Snehasish Bhadra,RI is attached with this letter which will speak 

for itself. 

This is to inform you that as per an earlier communication vide this office docket 

no.38/13/01/22, an enquiry was conducted by the undersigned with Mr.Ashish Chatterjee, Amin 

at those above mentioned holding no.(s)on 17.01.2022 .The previous enquiry reports along with 

2 

other relevant documents are enclosed herewith. 

Enclo: 1.Enquiry report of Mr. Snehasish Bhadra RI (Date of Enquiry 11.04.2022) 

2. Copy of previous enquiry report of Ashish Chatterjee,Amin (Date of Enquiry 17.01.2022) 

3. Copy of previous enquiry report of the undersigned (Date of Enquiry 17.01.2022) 

4. Copy of KB for plot 314(RS) & 223(RS) of Shibpur Sheet 66 

5. CLR(s)of plot 333(LR)& 237(LR) of Shibpur Sheet 66 

6. Sketch map 

Submitted by 

(SNIGDHA MANDAL) 
Revenue Officer 

Town Survey Unit, Howrah 

0/C T. S. U., 
Howrah 
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GOVERNMENT OF WEST BENGAL 

TOWN SURVEY UNIT, HOWRAH, SADAR 

3, KARTICK DUTTA ROAD, 
HOWRAH-711001 

Memo No.387/TSU/2022 

Dated: 11.04,2022 

To 
Mr. Snehasish Bhadra 

Revenue Inspector 
Town Survey Unit, Howrah 

In connection with a communication received from the Officer In Charge,TSU,Howrah 
vide office dockett 

no.5/2/07/04/22 to the undersigned regarding detailed status report of LR Dag No.237 of mouza 

Shibpur- 65, a field investigation is required to depict the status of the land of the HMC premises No. 

160 G.T. Road (5)& holding No. 17 P.M. Bustee 4th Bye Lane of PS-Shibpur,Howrah 
on an URGENT basis. 

Hence, Mr.Snehasish Bhadra, RI is hereby instructed to enquire into the above said holdings & report to 

the undersigned mentioning the sheet no.,plot no.(s}& present status of the suit holding(s) by today 

without fail. 

(SNIGDHA MANDAL) 
Revenue Officer 

Town Survey Unit, Howrah 

. 

Memo No.387/ /TSU/2022 

Dated: 11.04.2022 

Copy forwarded for kind information to; 

1. The Additional District Magistrate&District Land & Land Reforms Officer, Howrah 

2. The Sub-Divisional Land & Land Reforms Officer,Howrah Sadar 

3. The Officer in Charge,Town' Survey Unit,Howrah 

(SNIGDHA MANDAL) 
Revenue Officer 

Town Survey Unit, Howrah 

S22n 

ho r o 

l/04) 2022 
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To 
The Officer in Charge 

Town Survey Unit 

Howrah 

Sub: Enquiry report of complaint against llegalwater body flDg at 160.GTBoadiS).Hoyrah 

In pursuance of her office docket no.38/13/1/22 ,an enqulry has been conducted by the 

undersigned with Srl Ashish Chatterjee,Amin attached to this office on 17/01/2022 at 2:30 pm in 

connection with the complaint received from one Ankur Sharma S/0-Shrl Ambooj Sharma for illegal 

waterbody/pond filling at 160 G.T.Road, In Mouza Shibpur. 

1. It is found on field enquiry that two holding numbers are butted & bounded with one 

common bricks wall & one common entrance of an iron gate marked with 160 G.T. 

Road(south), Shibpur. It is learnt from local people through verbal communication that these 

two holding numbers are 160 G.T. Road (S) & 17 P.M. Bustee 4 Bye Lane. 

2. A) The plots against those holding numbers are identified by the said Amin .It is found from 

his report that the classification of plot no. 333(LR) corresponding to plot no. 314 (RS) of 

Shibpur sheet 66 for holding No.160 G.T. Road (S) is "khelar math".No water body or pond is 

found over this plot at the time of enquiry. It is lowland.An order of O/o the District Land & 

Land Reforms Officer & Additional District Magistrate,Howrah vide Memo 

No.114/CONV/TSU/21/445/LR dtd.17/02/2022 has been attached as ready reference which 

speaks that an area of 61.15 dec.of plot 333 (LR) is allowed as "commercial Bastu". 

B) It is also found that the classification of adjacent plot no. 237(LR) corresponding to plot 

no. 223 (RS) of Shibpur sheet 66 for holding No. 17 P.M. Bustee 4h Bye Lane is" PUKUR". 

There is water in this plot & it is being filled with soil/earth at that time of enquiry.

Submitted by 

(SNIGDHA MANDAL) 
Revenue Officer 
Town Survey Unit, Howrah 

Enclo: 1.Sketch map. 

2.Enquiry report of Ashish Chatterjee,Amin 
3. CLR 

4.Order copy (vide Memo No.114/CONV/TSU/21/445/LR dtd.17/02/2022) 



1 

2 (n. : 262 

b4181 
)4js27 

> ) *i, nin : 

feajio 

1 A 



16 ICHA CHTB TC 

n |2. w () 

( 

c4 

( TA 

S 

**** 

COMPAR 

enngárag Cra 



.Tfa 

( 

73 EA T (RVG 
1 

(5 



S 



-19 

t7- faN AG - 66 (%.91,t- 
f*A TTM ( 9) -o.bya 

N N ATT(9) 

S.ooooO 199T9f (T:: 

TR-87 tTeT 

S.oooo o.bo 

For Office Use Only. Page of o/o/orR D0:RRAM 



-TSTA T- 

[oe
THT f 

S TT( )-.o)0o 
ST. 9T.7-STT- fT - 66 

T 1ATT ( 9) 

o.00US 13TTT(:. (YTATO o.008b 

TR-8 POT 

(SATO o.8 
AHTRGT 

CTOCRTOST 

TR-S8 3HGI7 (A HIST 90o0oS 

(TSATO o.&A¢? o.UR8 

S.o0o0 S.oS 

Page of s os/oo/o DS:2 AM 
For Office Use Only. 



2 



{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }

